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Rellulorlsnlion or Se .. l<c. or dally wage, 

Employees in 011 India Handlcrarts 
Board, Okhla, New Deihl 

3399 SIIRI P. L BARUPAL; Will 

the Minister of FOREIGN TRADE be 
pleased  to state; 

(aj whether it is a fact that there are a 

large number of emrloye's w,'rking on daily 
wages for I he Ja'it l) years or so in the AU 

India Handicrafls Board. 0, hla, New Delhi; 

Ib) whether it is also a fact that their 

services have not heen regularised so far; if 
so, the rC;IS(1nS therefor; and 

Ie) thc siers 'aken or rroposed 10 be 

taken to regularise their services? 

THE DEPl;ry MINISTER IN THE 
MINISTRY OF FOREIGN TRADE ISHRI 

RAM SI·WAK\ : (al Yes, Sir. 

(b) So jar 9 ~ l  W8g .. workers have 

been absorbed against regular rosts. It hos 
not been po"ihle to absorb all because 
legular posts uro not available 

(c) The propo .. 1 of the All India Handi-
crafts Board (I) increase the number of 
regular l t~ .'ttach('o to Regional Design 

t ~ is under ~ d  li·'n. 

Import of Acids 

3401. SHRJ N. R. DEOGHARE: Will 

the Minister of FOREIGN TRADE be 

pleased to state: 

(a) whc,her it j, a f.et that even at 

present, India has to import some types of 
acids from foreign countries: 

(bl if 50, the types of acids imported 
nnn ,,~  of the C'ountric5 from which 

imported; and 

(c) reasons for not produciD, these adds 

in India? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 

RAM SEWAK): (a) and (b) A statement 

showing the description of acids imported 

and the name of the countries from ~  

imported and their value during 1969-70 

(upto November, 1969) is laid on t ~ Table 
of the House. [P/aud In Llb,a,y. Se. 
No. LT-2918/70] 

Ie) In the case of certa;D acids, the 

demand is so small that il has not been 
considered econnmical to produce them al 

yet Efforts are being made to develop 

adequate indigenous production of certain 

acids, wherever feasible. 

Wide Discretionary Po ... rs or C,C.O'I 
Orj!.nlsatloD in A,B.Q, 

3402, SHRI CHANDRA SHEKHAR 
SINGH; Will the Minisler of DEFENCE 

he pleased to state: 

(n) whether the C.C O's Orpnisation in 

A H.O. has been given wide discretionary 

rowers, while the Gen .. al ManaKer nf 
e.S.D. (I) hBS verv limited powers, so much 

so, that even petty matters like effecting 

transfers of Depot Managers and making 

purchases beyond a certain hmit in CSD (I) 

the General Manager 0: CSD has to leek 
"aprroval" from the C.C O's Organisation in 

all cases; 

(b) whether the officer head In, the 

C e.O's organisation is a Lt Col in rank 
while the General Manager was previously 

of a 8rigadier's rank and now is that of. 
foil Colonel's rank : and there is hardly any 

proper CO ·ordination; and 

IC) whetber Government would consider 
giving more decislon-makiDg powera to the 

General Manager of C.S.D. "nd makin, tho 

Board of AdministratioD fully reaponlible 

for all its Betions and thus d=traliziD, the 
C.S.D. (I), workin, and Kivin, It more 

autonomy for better reaults ? 

THE MINISTER OF DEFENCE AND 
STEEL AND HEA VY ENGINEERING 
(SHRI SWARAN SINGH): (ai to IC). The 
powers, duti.... and functions of each nr the 

autborities under the Canreen Stores Depart· 
me,t (India) are rorescribed in the Govem-
ment orden of 17,h ADril, 1%9 as amended 
by those of 26th February. 1970. Copic, of 

both these orden are attached he''''',!J. 
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